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is + n n information that the
U 2 ad™ s on vt voen apasoved. bY Dapartnegt of
Scientific & Industrial Research, New Delhi, the Prescribed

Authority for the purposss of clause { 3% ) of sub~section (1) of
Section 35 (Thirty Five/One/twe ) of the Income~tax Act, 1961

'read'wifh Rule 6 of the Income~tax Rules, 1962 under the category
®Association® Subject to the following conditioens :-

i} That the Centrs fer Develepmént ef Telematics, H;w Delhi

will maintain a séparaté account of the sums received
by it for scientific research. ' -

ii) That the said Asseclatlen ui13 furnish annual returns
of its scientific rescarch activities to the Prescribed
Authority for every financial year in such forms as may
be laid down and intimated to them for this purpose by
30th April each year. . S - :

13i) That the said Asseclatlon yjil submit to the PreSorébeé
Authority by 30th June each year a copy of their audited
annual accounts showing their total income and expenditure
and Balance "hoet showing its assets liabilities with 3
copy of ecach of these documents to the concerned
Commissioner of Incomewtax. :

iv) That the said Asseclation yjill apply to Central BO%rd
of Dircet Taxes, Ministry of Finance, (Depa rtment of
Revenuel, lew Delki, 3 months in advance befors the
expiry of the approval for furither exiunsicil.
applications received after the date of expiry of
approval are liable to be rejected.

INSTITUTION

"Centre for Develonment of Tnlamatiésg 9th Floer,
Akbar Hotel, Chanakyapuri, llew Delhi~l1i0 021%.
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This Notification is effective for a period from
érmka_gg;yﬁ -

( Y.K, Batra }
Under Secretary to the Government of India

Copy forwarded toiw
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All Gommissioners of IncOme-tax (2 copies;.

Director of Inspection (Investzgation?/(Special Investi-
gatlon?/IT&audlt/RS&PR/vlgilance/Intelligence/Recovery/
Survey/PaPR, New Delhi. )

- Directorate of O & M Services (Income~tax), Aiwane-e-

Ghalib, Mata Sundri Lane, New Delhi.,

The Secretary, Department of Scientific & Industrial

Research, Technology Bhavan, New Mehrauli Road, New Delhi
th a M dum No.,

with reference to their Office Memorandum No 1/729f85dfﬁ

dated a3 10.1083.

The Joint Secretarv & Legal Adviser, Ministry of Law, J
Shastri Bhavan, New Delhi.

Comptraller & 5Ld1tor General of India (50 copicsy,

Bulletin Section of D.I.{P&PRY, 2nd Floor, Hans Bhavan,
I.P, Estate, New Delhi (5 copiecsV.

_The Ragistrars Centrg Eor Developrment af Teiomatieﬁ. ,

9th Floozy Akbar Hotel, Chanakyspuri, Hew Delhiw110 021.

( Y.K Batra ) :
Under Secretary to the Government cf Indla
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